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MINISTRY OF RAILWAYS
(S.E.C.RAILWAY)
CORRIGENDUM

Bilaspur, the 8th October, 2025

S.0. 4626(E).— In exercise of powers conferred by clause 7A of section 2 of the Railway Act, 1989
(24 of 1989), the Central Government hereby authorizes the officer mentioned in column (6) of the table below as the
Competent Authority to perform the functions of such authority under the said Act in respect of the Special Railway
Project mentioned in column (3) of the table below & relating to Taluka and District in column (4) & (5) of the table
below in the State of Chhattisgarh with effect from the date of publication of this notification in the Official Gazette.

TABLE-1
Sl. No. Earlier Special Railway Project Taluka District New Proposed
Nominated Competent Authority
Competent
Authority
1) ) @) (4) (©) (6)
“Construction of incomplete Sub Divisional Officer
L LHS in lieu of LC No. 297 at (Revenue),Raigarh
1. S;Jf?ceDrlvrlfrI}(:r];Ia KM-599/18-20 between Raigarh Raigarh
‘ KDTR-BEF under the
jurisdiction of ADEN/RIG."

[F. No. DY. CE/GSU/BSP/RUB/LC No. 297/land acquisition/10]
SANJAY B. NAGBHIDKAR, Chief Administrative Officer/C/RSP
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